| TEM NO. 109 COURT NO. 6 SECTION Il T A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 1193-1194 COF 2002

ICl INDIA LTD. & ANR Appel I ant (s)

VERSUS

STATE OF ORI SSA & ORS. Respondent ( s)

(Wth office report)

WTH CGivil Appeal NO 5123 of 2005

(Wth office report)

Date: 21/03/2006 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE AR JI T PASAYAT
HON BLE MR, JUSTI CE TARUN CHATTERIJEE
For Appellant(s) Dr. Debi Prasad Pal, Sr.Adv.
In CA 1193-94/02 M. Shi bashi sh M sra, Adv.
& Res.in CA 5123/05 Ms. Priya Hi ngorani, Adv.
Dr. Aman Hi ngorani, Adv.
M. Ananda Sen, Adv.
for MS. Hi ngorani & Associates
For Appellant(s) M. Rakesh Dwi vedi, Sr.Adv.
In CA 5123/ 05 s. Vinl a Sinha, Adv.

Saad Shervani, Adv.
Gaur av Bhati a, Adv.

Abhi shek Chowdhary, Adv.

SN

Pi yush Vats, Adv.

Ms. Kirti Renu M shra, Adv.

For Respondent(s) M. G Ramakrishna Prasad, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

CIVIL APPEAL NOCS. 1193-1194 COF 2002
Argunents heard.
Judgment reserved.

Witten submissions, if any, shall be filed within ten days.

Contd. . ... 2-2-
CIVIL APPEAL NO 5123 OF 2005
Place this mat t er after the judgnent is del i ver
ed in Gvil Appeal
Nos. 1193-1194 of 2002. If any additional docunments have to be file

d, which were

part of the record before the Hi gh Court, the sane shall be done within te
n days.

(Neena Ver na) (Vijay
Aggar wal )

Court Master Court Master

LI ST OF BOOKS REFERRED
1. Central Sales Tax Act, 1956
2. 16 STC 563
3. 90 STC 410
4. 41 STC 409
5. 1981 (3) SCC 531

6. 88 STC 98 at 142






